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SHRI S. S. DAS: My second ques-
tion is this: there are many persons
whose houses have been completely
washed away. So, does the Minister
feel that the amount of Rs. 500/- (and
that, also, not as a grant but as a loan
repayable in 24 instalments) is too
meagre, considering the damages suf-
fered by the persons affected?

SHRI H. M. PATEL: So far as the
Central Government is concerned,
they have passed these orders in res-
pect of Centiral Government emp-
loyees. For the rest. whatever relief
is given by the State Government to
those who have suffered from floods,
that same relief as is available to
ordinary citizens, is available to Go-
vernment servants also.

SHRI S. S. DAS: My point is:

MR. SPEAKER: What he sayvs is
that, in addition to this Rs. 500/- they
will also get the same assistance as
everybody else, who has suffered. This
will be an extra amount.

ot fETmt waT ATAET more A
& qraF wTLTH & FrAAT ATRATE FF FAe
T ;oA FrogHr §F oafen
frar T 3, F IR Y AETAAT
AR qra & ? v T w2wi F forq
fasi % a7 17 @Y &, ITF AiF A
Z AITGAT I AT WY & AT AT H Y
FITET AT FIF IAH F2T T FT
wY fraraY g1, I9F Fgraar ¥ 5w @y
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SHRI H. M. PATEL: First of all. this
question relates only to Government
servants, while this particular sup-
plementary question covers a wider
field. But I cap sayv that, so far as
this is concerned, it is for the State
Government to declare which areas
are affected by floods and, thereafter,
it is for the State Government to take
appropriate action for giving relief.
The Central Government assists the
State Government in order to enable
them to give adequate relief.
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PROF. DILIP CHAKRAVARTY: 1
would like to know from the Hon.
Minister the quantum of assistance
that would be available to those
persons having last their hearth
and home in West Bengal. Has he
considered the fact that West Bengal
has experienced three successive
floods in the course of two months and
the requirements, in their case, would
be much more than the meagre
Rs. 500?

SHRI H. M. PATEL . I would like
to say that, undoubtedly, West Bengal
has had three successive floods and,
therefore, the suffering there might
have been greater. But, as I have ex-
plained, the scheme of things is that,
so far as the Central Government em-
plovees are concerned, the relief given
is as I have stated in my reply, viz. an
advance of Rs. 500/- or three months’
pay, whichever is less, recoverable in
not more than 24 monthly instal-
ments. In addition to this, the State
Government would have taken care of
those affected by floods. Whatever
relief the State Government consider-
ed necessarv for ordinary citizens
would also have been avilable to such
Government employees as might have
been affected by the floods.

MR. SPEAKER: Next question.
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THE MINISTER OF FINANCE
(SHRI H. M. PATEL): Question No.
82(a) The Hon’ble Members../....

S 97 wa fag : afc fgm &
gt oar fge Tl ® oS T %
FET Tar gET |

= Q®o URo waW : & fgrgsAidAT
§ A A & FHAT | AT AL GlAT |

ot 7 e fag 0 & @rAAT g
fErgeamar 4 AAMIT § HIGHT HIATT
gRIT | AE A WEA |

THE MINISTER OF FINANCE
SHRI H. M, PATEL: (a) The Hon’ble
Members have perhaps in view the
press report about a price of Rs. 1100/-
per 10 grams in Dhanbad. Dhanbad
is not a major centre for gold transac-
tions. The highest price so far record-
ed was Rs. 960 per 10 grams oOn
17th October 1978 in Bombay, which is
the main centre for gold. The rise in
domestic price of gold would appear
to be due to the sharp increase in the
internationa! prices of gold in recent
months., The pressure of annual festi-
val demand wusual in India in the
months of October/November could
also have accentuated to this rising
trend, apart from purely speculative
activities. The price of gold came
down subsequently and it was quoted
around Rs. 810 per 10 grams in
Bombay on 24th October, 1978.

(b) No, Sir. The sale of gold by the
Government had nothing to do with
the recent rise in the domestic price of
gold. On the other hand the gold
sales, shoulq if at all, have played a
role in moderating the rise in orice of
gold.

(c) It may be stated at the outset
that at no time Government visualis-
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ed that through sale of limited guan-'
tities of golq from its stocks, the do-
mestic price of gold could be  brought
down. Gold prices in India have al-
ways had a tendency to rise or fall
alongwith International price, Sale
of gold by auction was introduced by
the Government on an experimental
basis as an economic measures design-
ed to supplement other anti-smuggling
measures. It was also intended inci-
dentally to mitigate the expansionary
impact of the budgetary deficit.

In view of the bullish trend in the
international and domestic markets
and the unsettled nature of the gold
markets in India anq due to the play
of speculative activities, the Govern-
ment has directed the Reserve Bank
of India on 26-10-78 to suspend further
auctions of gold. A Committee has
been appointed under the Chairman-
ship of the Governor, R.B.I to review
gold policy in al] its aspects and make
appropriate recommendations.
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MR. SPEAKER: You are asking &
dozen questions in one question, Yow
cannot ask so many questions.

(Intertuptions)

st wr sere fag - o= fRwi ®
N FT AT 20 Xfaw F¥ X F AT
TG | 7oqfaua F L @A
agr, 9fF s w7 fF oW @
e # fow gw 3@ F1A7 F7 fmior
FL R E @ o 70 Sfawa W agi
T @ qewd W sarar & & R, &t

Z7 Y fpaw ae<l &1 w9 fircgan
fFar ?
SHRI H. M. PATEL: The hon.

Member has asked a whole bundle
of questions. I will endeavour to
answer them. I am sorry, my expres-
sion ‘bundle’ is not a Hindi word.
It is an English word and it means
that the hon. Member has put several
questiong together in one question I
would like to explain to the hon.
Member that in the month of May
when the gold auction was start-
ed, the price of gold in Bombay as per
10 grams was Rs 697.78. On that day,
the price of gold in London was
US $ per Troy oz. 176.78, The diffe-
rence was 145.74.

(Interruptions) **
MR. SPEAKER: Do not record.

SHRI H. M. PATEL :1 am answer-
ing the questions put by Shri Chandra
Shekhar Singh. The hon. member
askeq in what way was the interna-
tional price related to indigenous price
which resulted in curbing the smug-
gling. 1 am trying to point out—he
said there was a wider gap and,
therefore, in fact smuggling should
have increased. I am giving these
figurcg to point out what actually hap-
pened.

In June the Indian price was
Rs. 686,95 per 10 gms. International
price was US $1.84.11 per Troy. oz.

4*Not record;d.
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The gap was reduced from 145 to 110.
In July it was Bs, 679 per 10 gms. in
India anqd the international price was
US $188 per Troy oz. The gap was re-
duced to Rs. 79.48 per 10 gms. In
August the Bombay price was Rs. 727
per 10 gms. The Indian price went
up. The international price went up
to US $206 per Troy oz. From 188 it
went up to 206 but the gap still came
down to 77 from 79.

In September, as the trend of inter-
national price continued to go up, this
wag the result—

The Indian price was Rs. 761 per
10 gms. the international price be-
came 212 and the gap widened to
109.99.

I am trying to point out how the
prices went,

I am answering the questions that
were put to me by the hon. Member.
I am not answering any other ques-
tion.

MR. SPEAKER: You cap kindly
ignore other interruptions.

SHRI H. M. PATEL: The hon.
member said that this was sold to a
few individuals. I would like to point
out to him that this was sold to a
large number of people. The number
of successful bidders during these auc-
tions—Maharashtra 3512, Tamil Nadu
1702, Gujarat 986, Andhra Pradesh
611, Panjab 389, Karnataka 324, West
Bengal 229, Delhi 239,

sft IUAT ;I 2 A PRI AT
a7 gEAT § 7

SHRI H. M. PATEL: Hon. mem-
bers should know that gold will be
sold where there is a gold market.

From Uttar Pradesh, if he wants to
know, there were 98 bidders. The
total number of valid bids received
in the auctions just now we had one
auction were 15143. Total number
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of bids accepted—8567, To say that
only a few individuals participated,
is somewhat an exaggeratioh.

Let me also say that the total
quantity of gold which we have sold
through all these auctions is a little
over 12 tonnes. Our total stock of gold,
what we had when we started the
auction was about 82 tonnes. We
have now 70 tonnes. I am referring
to Government stock, not the Reserve
Bank reserve. That is separate. That
is  untouched.

Look at the quantity which has
been sold through these auctions. If
one imagines that when in the coun-
try there is the quantity of gold esti-
mated to be several thousand tonnes,
the sale of 12 tonnes over 12 auctions
when each time what has been sold
is about a tonne or a little over a
tonne, that would bring down prices
in a spectacular way is not correct.
But the point that has to be realised
is—in fact it hagd an effect until the
international prices started going up
steeply, the prices were actually com-
ing down when the international
price started rising very steeply, then
the speculative forces seemed to have
come in and the Indian prices were
pushed up from Rs. 700 and odd to
Rs. 900 something. We felt that if
speculative forces were going to have
a play, then we shall have to consider.

These persons who bids were ac-
cepted, were gold dealers. They can
sell gold to other goldsmiths or make
ornaments themselves. We banned
dealer to dealer transaction. (Inter-
Tuptions).

MR. SPEAKER: Don't
other questions.

SHRI H. M. PATEL: Threfore, to
think that this was encouraging
smuggling, etc. was really difficult to
understand. )

answer

Finally, I would say that what
these gold dealers did with the gold
had been checked by searches that
were carried out. Their books had
been examined, Therefore, the fealing



‘11 Oral Answers,

' that these dealers got away with

the gold is not quite correct.

ot v fag - R @Y FATw
FT 3 JaT9 A wrar | A D g
7% gfafem 2R 9@ ¥, IF &
g wrar | X ag A ger av fF an
*fge § gawr FE wEAT gAT 4T
®T gE qrE AR FATH FT 7€ 47
WA T F fRear A
B! WA A FRI FAUT ARG
qraT |

MR. SPEAKER: That does not arise

from the question at all.

oft wase? fag : T4 T A
I3 |

MR. SPEAKER: Please go to

second supplementary.

ot warsie fag :  @eft o ¥ WO
AT ¥ gL FIAAT AT AT T
FET ¥ q} H qw@ET ¥ fgmya w
fa® frar | a8 I 9@ FT warg 2
fF J7 oz #1E Fgar a1 fF 7 o5z
&l WA T qTASAT FEY HIT 3T qvHE
quAFT KT AT @), IfFT T3
w7 Srar gqr fF5 #wEa mmEe
T Y o#@T & AR ARAE FY
¥ §? qEEw A A qFA K
AT AT EA AW HY BT Ky HIforOr
| FLATT 130 ¥qT & IF7 150
AT @ & AT AE A T F AEA A
a3 & AfF7 57 a1 gaga A faame
Foad 361797 WA IFF 209fA-
T A FRAUET AT @A T A
Fwr ¥ A 70 Ffrwa W@ AT
@ FT AT qQT & | FT9T WY
JTHT Y qg haeT frar @ f faRw @
AT GOET | TF T QAT I FI
At 7 3 i gAd ww A
U T A FH T @Y
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MR. SPEAKER: Please put the
question. You are making a speech.

oft wwere fog : AT AT EaT
ag 2 fF 59 SFgET § 10 919 /1 7T
T e AT H 579 4T qF TeE F
940 &Y AT AZTH ¥ 983 ¥ 4T |
S ¥ 404 ®@T UF €90 Hag0
g 7 age IgE A, Jwme
ITed FAUN F 17 A T Free
FY T7@, T 7 A9 WY T AL gL, AT
AT T @O ATATHT AIfT & qg G/AT
10 fr 3w FT G AT FT T FITAY
HTAET IAG AG! GAT | TG W FET AT
w® g ff a9 F1 91eT g 98 W my
g7 faraT ST, sfF ag awe F7 91T
AT QU FEX FT FTH T AT | A 7
g o & g4 Aify & 77 & A
17 g Afa F7 AT $ 987 § T
Fifs 7T HIRHT A F1E UL AGT
FFEAT | ATIHAIRT W 100 ATH & F9
TRl glg JFd 1 . (waErsT)
... ATTATIRIBSETAT qavd g fx
FIT F1ATH G F7 AT T4 HI oni o
T ZFT ATIETA 1 AZTAT &7 F7 F77
fa= welr S ¥ 76 T AT & AT TES 7

™Y A aE? Faw @ &
g e 9E § 20 gfaoA 1 (rae
HTE TF FAT AT H €Y & W § weqa
FEracFwa A 70 sfqwa #) frcae
wTE afs 7 = v aE, 97 §, o@ ey
FT HYAT ALET HIEAT qT @9 FT
128Y, 13847 158 F7 99 FH T
frac g ?

SHRI H. M. PATEL: Sir, my ans-
wer to the first question is ‘No’. There
is no question of this gold having
gone into the hands only of ejaredar.

SHRI HARIKESH BAHADUR:
Only ejaredar.
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SHRI H, M. PATEL: He said ‘only’.
It is quite incorrect, it ig entirely
incorrect—I say, absolutely incorrect.
I wiil explain why it is so, The se-
cond question that he put is about
international prices. I have shown
that earlier when the international
prices were rising in a moderate way,
ours also went up, but the gap nar-
rowed and that was the object be-
cause when once the gap gets narrow-
ed, then the incentive to smugglers
gets reduced. But later, when the
international prices rose very steeply,
then it seems certain speculative
forces alsp entered and the price in
India rose even more steeply than
the international price. At that stage
the gap between the international
price and the indigenous price in-
creased, which meant really that if
it had gon on further, the smug-
glers’ incentive would have been in-
creased, but we consider that this was
entirely a freak rise. As you sece,
as soon as this has been stopped, the
prices have begun to come down in
a more reasonable way. The market
is behaving more reasonably, the
speculative forces are less in action
today, but they are still in action.

SHRI C. N. VISVANATHAN: Sir,
the hon. Minister said in his reply
regarding the gold policy that the ac-
counts and the stocks of the big
dealers are being checked and will
continue to be checked making use
of the powers under the Gold Con-
trol Act. This is the reply by the
hon. Minister on 16th November 1978
regarding the gold policy. 1 want to
know whether the hon. Minister will
tell this House how many accounts
of the persons have been checked and
who are the persons. Can you clearly
state before this House how much
quantity 'of gold had been seized after
checking the accounts and who are
the persons involved?

SHRI H M. PATEL. I cannot say
the exact number of accounts that
have been examined, but a very large
number of accounts have been exa-
mined. There is no question of gold
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being seized because what action has
to be taken will be taken following:
this examinatioh. When was this
examination? This examination began
when the prices started rising. There
has been a check to see that dealers
do not misuse this gold that has been
purchased by them.

SHRI R. L. KUREEL: I want to
know whether it ig true that due to
this policy of gold black-money has
been converted into white money.

SHR] H. M. PATEL: There can be
no question of black-money being
converted into white money through
this because the gold is sold only to
dealers who are subject to the Gold
Control Regulations and who have to
maintain their accounts and every sale
to the dealers is reported also to the
income-tax organisation so that they
wil] check how much profit they made.
So there is a complete check and it
cannot be by any other means except
by the proper transactions.

SHRI K. P. UNNIKRISHNAN: The
hon. Minister having admitted that
the speculative forces have been ac-
tive, has any report reached him
through any letter or has any infor-
mation reached him through Govern-
ment channels that the syndicate has
been operating? If so, what are the
names of those persons?

SHRI H. M. PATEL: I have receiv-
ed no information, but I have read
also in the newspapers that syndicates
have been formed. But there can be
no question of syndicates having been
formed because there are rules made.
No one could bid more than a certain
quantity.

SHRI K. P.\.UNNIKRISHNAN: Syn-
dicate means more than one (Inters
ruptions). '

SHRI H. M. PATPEL: All these hid-
ders are -registered. . They have to
submit their accounts . tp the Gold
Controller, they must keep their ac-
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counts open, What they did with this
we would immediately come to know.

(Interruptions)

SHRI K. P. UNNIKRISHNAN:
Have they combined?

SHRI H. M. PATEL: No. (Inter-
mptions).

SHRI K. P. UNNIKRISHNAN: He
has said that he has got reports.

. MR. SPEAKER; No. He has said
fhat he read some press reports and
he also said that it was not correct,

SHRI H. M. PATEL. There is noth-
ing to prevent people from exercising
their imagination ! am giving the
facts. The facts are....

SHRI K. GOPAL: What facts®

SHRI H. M. PATEL: If my hon.
friends wish to ignore facts, I have
nothing to say. I woulq rather
stick to facts. These are the facts.
No one can buy more than a certain
quantity and that quantity has been
reduced to two kg. per person towards
the end. Though it started at five
kg., it was reduced very soon after
the third or fourth auction to 2-1/2
kg. and now towards the end it was
2 kg. These are only registered
dealers as I saig and they are dealers
from al] over the country.

Discussions with President of Inter-
national Bank for Re-construction
and Developrient

+
*B3. PROF P. G. MAVALANKAR

SHRI M. KALYANA-
SUNDARAM:

Wil the Minister of FINANCE
be Pleased to state:

(a) whether Mr, Robert McNamara,
President of thé Int&'national Bank
for Reconstruction ahd Development
recently visited Indfa;
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(b) it so, the purpose of his visit
ang whether he was accompanied by
any experts and officials;

(¢) the places he visited, the persons
he met and the topics he discussed
while on tour in the country;

(d) broad indication of the subjects
discussed by the Minister and other
Governmenta] leaders with the visit-
ing dignitary; and

(e) overall reaction and resl?onse
shown by the visiting distinguished
guest and his team?

THE MINISTER OF FINANCE
(SHRI H. M. PATEL): (a) Yes, Sir.

(b) to (e). A statement is laid on
the Table of the House.

Statement

Mr. Robert McNamara, President of
the International Bank for Recon-
struction and Development visited
India from October 1 to October, 12,
1978. The first part of his stay in
India was in connection with the meet-
ing of the Board of Trustees of the
Ford Foundation. His official visit, in
response to the invitation of the Min-
ister of Finance, commenced from
October 9, 1978. Among others, he
was accompanied by Mr. David Hop-
per, Vice President (South Asia) and
Mr. William Clark, Vice-President
(External Relations).

During his stay in Delhi, Mr. Robert
McNamara called on the President,
Prime Minister, Unidn Ministers of
Ihdustry, Commerce, Civil Supplies
and Cooperation, Petroleum, Fertili-
sers anq Chemicaldy Agriculture and
Irripation und finance ahd Députy
Chairmran, Piannitvg Commifssion. Mr.
McNamara also Ha¥ 4 discussion with
the representatives of the Federation
of Indian Chambers of Commerce and
Industry. During all these meetings
Mr. McNamara was informed about
our Plan priorities and Plan strate-
gies, measures contemplated by the





